
CENTRAL ADMINISTRATIVE TRIKNAL,ALLAT- ABAD BENCH, 

A LLAHABAD 

• 

C .A .No .664 of 1992 

Yunus 

	

	 Applicant . 

Versus 

Union of India & others 	 Respondents. 

Hon ib le Mr .Just ice S .K.Dhaon, V •  

This application appears to be barred by time. 

The order sought to be quashed is dated 27.11.82. 

Further prayer is that the respondents be directed 

to treat the applicant as if no order of reversion 

dated 27.11.82 was ever passed. Rut the order has been 

passed. The said order will be set aside otherwise 

it will tontine to operate. 

2. No reas on ,Ahatsoe.ver has been disclosed in - c!-  

app licat ion . 

3. The application is rejected. Then shall be 

no order as to costs. 

DATED: NOVEMBER 25.1992 
	Vr CPA IRMAN 

(ug) 


